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= A

RELEVANT PARTICULARS

Name of corporate debtor

TEN K OVERSEAS LIMITED

Date of incorporation of corporate
debtor

25th March, 2010

o B

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies - Chandigarh
(incorporated under the Companies Act, 1956)

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U51909PB20T0PLCO33732

- | Address of the registered office

and principal office (if any) of

corporate debtor
g InsoolTency commencement date

in respect of corporate debtor

VPO Ramgarh, Chandigarh Road, Ludhiana,
Punjab-141010, India

22nd Aprll, 2022
(As per NCLT Order dated 22nd Aprii, 2022)

7. | Estimated date of closure of 19th October, 2022

insolvency resolution process (180 days from the commencement of Insoivency
Resolution Process i.e. 22nd Aprll, 2022)

8. | Name and registration number of | Name : Mr. VIVEK BANSAL
the insolvency professional acting |Regn. No. : IBBI/IPA-001/IP-P-01475/2018-201 9/12249
as interim resolution professional 3

9. | Address and e-mail of the interim | 1SV LEGALHUTS PRIVATE LIMITED, SCO-134,
resolution professional, as ¢ 2nd Floor, Feroze Gandhi Market, Ludhiana-141001,

| registered with the Board Punjab, India. E-mail : cirp.tenk@gmail.com,
S (st ~ | vivekbansalca@gmail.com
10.| Address and e-mail to be used for |ISV.LEGALHUTS PRIVATE LIMITED, SCO-134,

‘| correspondence with the interim

»resolution professional

2nd Floor, Feroze Gandhi Market, Ludhiana-141001,
Punjab, India. E-mail : cirp.tenk@gmail.com,

13.

| §14.
‘| (b) Details of authorized

.| Last date for submission of claims
.| Classes of creditors, if any, under

irp.vivekbansalca@gmail.com
6th May, 2022

clause (b) of sub-section (6A) of
section 21, ascertained by the

-| interim resolution professional

Not Applicable

Y hisar

Names of Insolvency Professionals
identified to act as Authorised =
Representative of creditorsina

class (Three names for each class)

Not Applicable

2
%

(a) Relevant Forms and =~
representatives are available at:

(a) Web link: http:/lwwvmibbi.gov.inlhome/downIoads
(Forms under Insolvency and Bankruptcy Board

| (Insolvency Resolution Process for
| Regulations, 2016) ol

| (6) Not A

licable

9 2
g 7 ‘choice of authorized
3. (Not Applicable)
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| 1SV LEGALHUTS PRIVATE LIMFTED, SCO-134, 2nd Floor.
| Feroze Gandhi Market, Ludhiana-141001. Punjab, India.
Email: cirp.tenki@gmail.com, vivekbansalca@gmail.com
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